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SHREE METALLOYS LIMITED

[CIN:L6T120GJ1994PLCOZ34T1)
[ Regd. OMf:- 103, SUN 30UARE, NR. KLASSIC GOLD HOTEL, OFF. C.G.ROAD,
AHMEDABAD - 380009 , Gujarat)
shreemetalloys.ahd@gmail.com, website:www.shreemetalloys.com
Contact No: 079-26300054
Exiract of Un-Audiled Financial Resulls for the Quarter ended 30th June, 2023

E-miail

Grawnd Floor-02, Ward Mo, &, PG Square Building,
OF Road, Mear Tube Company, Racecowsa PO,
Vadeclara, Gujarat-330020, Email Id ; bri3 180 s, coin

%ﬂ uT

H
INDIAN Banlk

Whereas, the sutharized officer of The Sowuth Indian Bank Ltd., issued Sale notica(s)
calling upan the barrovear to clear the dues in gold koan svasdad by him. The bomower had
failed to repay the amount, notice s heraby grven to the bemower and the pubilic in genaral

1. Thae afaresaid financial resulls haee bden reviewed and recomemended by Aud® Commes and
aporovad by the Board of Direciors at ther maetng hald on 11082023,
2. The aberee is an exinacd al the detailed lormal of Quaredy Financial Resulls liled wilh the Sloc
Exchanges under Raguiation 33 of tha SEBI {Listing Obigations and Declosure Requirements)
Reguiatiang, 2015, The full formal of the Quartedy Finansal Resuls ane avalatk on e the wabsile
of the Company {weew. shreemetaloys com) and on fhewebisite ol BSE Lid {waw bseind@a.com|
*1. The impact on et profit! loas, tokal comprehanalee incams or any other relevan Snancial Bamis)
due o change]s) inatcounting poliches shall be disclosed by mians al a leatnohe.”
4. Excaptongl andar Extracedinary Sams adjusted in tha Statement of Profitand Loss in gccondance
wilh [ned =05 Rules /A5 Rules, whichever is applicable
For and on behalf of Board
For, SHREE METALLOYS LIMITED

Edi-

PRATIK R, KABRS

Date: 11MBI2023 Managimg Director
Place: Ahmedabad | CH; D006 158)

FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation & of the Insolvency and Bankrupicy Board of India
{Insohiency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
RELEVANT PARTICULARS
1. Name of Corporata Debtor B NAMJI EXTERPRISES LTD
2. Data af incorperation of Corporate Dablor | 15th Apnl, 1562

3. | Aulhorify undar which Corparabe Deblor i | ROC-Ahmedabad
incarporaled | regiskened

4, |Corporale [dendly Mo, | Liméed Liabiity

LAS20 G 1SE2PLCO0S 1448

H’lmt in I.EHI] that the undersigned will conduct sucton of the geld omaments. The auction will be
o] Endad ‘I’aarEnd-ad canducted &t Branch on 21.08.2023 from 12:00 PM 1o 03:00 PW for the borrower
Particulars 30-06-2010 | 30062022 | 31-03-2023 | BECaLnt number. _ I e
(Unaudited] | (Unsudited) | {Audited) Gold Loan = Weight of Gold Pledge | Gold loan Amount| EMD
Tatai incam fram aperatians. (net) 275061 X504 | 614203 Account Number iNet Weight in Grams| in rupees Amount
il Profit | (Loss) Tor the peiod ([Defane Tax, Exceplional 0318653 SARATH T2000
ardioe Exfraondnary fems) .48 652 BZGE DOOOD3TO3 GOPI s + Interest e
1 Prodit | (Loss) for | fi fore tax (afler .
Efumﬂnalaﬁﬁ:%rzmﬁnﬁigﬁmw . £ 48 sg62 | @oes | | ForMore Details Flease Contact branch. S
Neal Profl | [Loss) Tor the panicd aher lax (aher Date ; 11.08.2023, Place ; Vadodara  Authorised Qificer, The South Indian Bank Lid,
Exceptional and'or Extracrdinarny ikems) 57D v 28 g201
Total Comprehanaive Inpome for the penod [Compris
Prafi .'.:LJ:E; far the pesiod [afler I,al;;:lanni {!:ﬂllg:r e T um"m . U“EE_E&E‘H POSSESSION NOTICE
Comprehensive Income (afier tae)] ETE 17 3% BGRY W wTes MR By LU ERETER CIE) Appendss - [V [Sea Bele 8 (11] (For lmmavabls Propsriy
Eguity Shane Capilal G256 52563 | 52543 UCO BANK, JAMNAGAR MAIN BRANCH, JAMNAGAR
EIT ﬁr;;::nifﬁ Lig?;g;:{mham'w SRkt Whereas, The undersigned being the authorized officer of the UCDH Bank
Aasic: a1 574 118 under the Securitisation and Reconstruction of Financial Assets and Enforcement
Dilutad: 011 07 118 of Security Interest {Act, 2002 {54 of 2002}} and in exercise of powers conferred
ote: under section 13 (12) read with {Rule 3} of the Security interest (Enforcement)

Rule, 2002 issued demand notics dated 26th May, 2021 calling upon the borrower
Mrs. Gondaliya Geetaben Anupbhai and Mr. Gondaliya Anupbhai Mawvdas to
repay the amaount mentioned in the notice being Rs. 13,04,249.99 {in words
Rupees Thirteen Lakh Four Thousand Two Hundred Forty Nine & Paisa Ninety
Nine Only} inclusive  interest up to 31.10.2020 with further up to date mterest,
axpanses & other charges eic thereon within 60 days from the date of receipt of
the said noftice.

The Borrawver hawing faded to repay the amount, notice is herelyy given to the
Barrower and the public in general that the undersigned has taken possession of
the property described harein befow in exercise of power conferred on him under
sub-zection {3} of section 13 of act read with rule B of the Security Interest
{Enfarcement) Rube, 2002 on this the 10th day of August of the year 2023.

The Borrower in particular and the public in general is hereby cautioned not to
deal with the property and any dealmg with the property will be subject to the
charge of the UGD Bank for an amount of Rs 13,08, 755.99 inclusive of interest up
o 31.10.2020 with further interest and charges thereon kess recavery if any.

The Bormowwer”s attention is invited to provisions of sub-secton {8} of Section
13 of the Actmraspect of time available, to redeem the secured assats.

DESCRIPTION OF IMMOVABLE PROPERTY
Al that part and parcel of immovable property Residential House known as "Ghar”
of Mrs. Gondaliva Geetaben Anupbhai and Mr. Gondaliva Anupbhai Mavdas
situated at Sub Plot Mo, 85/2, &dm. 5625 sq. mirs. land area of Main Plot Mo, 85 of
a N A land for residential purpose bearing R.5. Mo. 39/p1/p1 of Village - Dhinchada,
situated in the area known as Swaminarayan Dham, Behind Digjam Mill, Bedi
Bandar Ring Read, Samarpan Hospital Road , Taluka & District Jamnagar, Gujarat
and Bounded by ;- Morth : Plot Mo, 84, Souwth - Plot Mo, 8571, East: 7.50 meter
Wide Road, West: Plot Mo, 54,

Date : 10.08.2023, Place ; Jamnagar

Sd/-, Authorised Officer, UCD Bank

MACPOWER CNC MACHINES LIMITED

PLOT NO.2234, NR. KRNAT! GATE, GIDC METODA, TAL. LODHIKA DIST RAJKOT-360007, GLLIARAT
CIN: L30009GJ2003PLCO43419 (Web: www macpowearcnc.com, E-Mall - cs@macpowercne.com)

Extract of Financial Results for the quarter ended on 30,/06,2023

Gokhale Road Dadar Branch 71, Gokhale Road(N), Dadar{¥w], Mumbai-400 023
Tel. Mo, 24226106, Fax- 24221782  E-mail — bomd2@mahabank.co.in

AP34Zcroyance /SARFAESI2023-24 Date. 10.08.2023
POSSESSION NOTICE

{Far Immoweable propedy] [Rule B ()}
Wherags, the Authorized Céficar of Bank of Mahareshira under Securitization & Recanstruclion of
Fimancal Assals and Enforcement of Sacurily Interasl Acl 2002 & in exarcisa of powars
confarned undier Saclion 13 (4) and 13(12) of the said Act read with Rulbe 3 of the Secuily Inlenes]
(Enforcement| Rules, 2002 has issued a Demand Notices dated 24042023 under Section 13(2)
calirg wpon WS Croyance Aulomotive Py Lid, Mrs, Kapila Sonl, Mes, Jyotl R Chaudhar
MrVinay Bharat Ganger, MrVedprakash Abhayra] Singh, MrMahesh Chandulzl Chawudhard,
MrHarsinghbhai Abheysinghbhai Chaudhari, Bharat M Gangar & Bharati Gangar io repay the
amaent mentonad in the nalice being T3,89,54, 703,51 (Rupees Three Crore eighty nine Lakhs
fifty four Thousand seven Hundred Rinety three and fifty ane paise Only) pus mapplied
inderest ram 04 04, 2023 legeer wilh inleres! thaneon (£ 28710890.51/- plus unappliad inleres]
wel 24042023 @ 12.40% p.a, for faclity no-1, 7317654 plus unappied interast wef
2404 2023 819 25 % pafor facilities no 2 and T 2020445 plis unapplied interest wel 24 04 2033
al 11.30 % pa lor facibfias no.3) ab conlractual rate (5) and incidental expenses, cosls, charges
iresurned f i be ncurmed within 60 days from the date of recaipt of the 2ald notice
The Bormower menticned hereinabave having failed to repay the culstanding ameunt, Notice is
herety givan to the Borowers and Guarantars merntioned harainabove i particelar and o the
pubfc in ganaral that the Aulharsad Officer of Bank of Maharashira has Eken Physical
Passessian of e properly descrived barein below in lams of e powers vesled wmsar tha
praviskns of Section 13(4) of the said Actan this. 10.08 2023
The Bomower in paricular, Guarantor and the Publbc in general s herety cautioned not 1o deal
with the praparties and any taslings with the aforesad properties will be subject ta tha change of
the Bank of Maharashira far an amount mentioned above. The Borowars abiandian is inviled o
e provisions ol sub-saclion 8.6 saclion 13 ol the Aclin rspectof me available, b redeem the
gefured assel

DESCRIPTION OF THE IMMOVABLE PROPERTY NORTH : MARGIN SPACE AND STREET
Factory land bocated at 5. No.200 p Okd Mo, 139, At: Ramkuva, NH- 56, Ta, Wiyara, Dist, Tapd, BOUTH MARGIN SPACE
PIN =394 633 Gujarat s exclusively momgaged to Bank of Maharashira. EAST : ENTRANCEANDLIFT, PASSAGE
Sdi- WEST : MARGINSPACE
Date ; 10/0B/2023 Authorized Officer & Assistant General Manager For detailad terms and conditions of the sale, please refer to the link provided
Place : Mumbal Bank of Maharashira on the website of the Secured Creditor e, weealindiabullshomeloans.com. For

POSSESSION MOTICE - {for immowable property) Ruls 3-(1)

‘Whereas, lheundersigned being the futhorimed Officer of IIFL Hame Firance Limiled (Formedy knaamag india Infoling
Hausing Finance Lid. | (WFL HFL) under fhe Zecurilisadion and Reconsineclion of Fimancial fzsels and Enforcemen of
Sacunty Intarest Ao 2002 and in axerese of povwers condermed undar saction 1312 read with Bule 3 of the Security
Irfees| (Enforcement) Rules 2002, a Demand MNotice was issued by the Authorised Ciicar of e company o the
Ecrrowars | co-bormowars mendioned harsin baloew % repay the amaunt meanticnad in the notica within B0 days from the
cita of receipd af the esidinatice. The bomowar having faled 40 repay the smount, notca is hansty given fo the bormower
ard the public in general that the undersigned has teken possesson of the
of powers conderred on himunder Secton 1304] of e sad Act read with Fude B of the s rules. Tre bomower in paricular
ard e public in genera ane hereby cautioned not to deal with the propery and &y dealings with the property will be
subject b the charge of IFL HFL i an ameant as mentoned hensin under with inlemest ferson.

“The boimcrser s aflenlion is indled fe provigons. of sub-sectian {8 of section 13 of the A, B e bomower dears the
e ol e SIFL HFL® bogpethess with all costs, charges aind expen ey ncurmed, al sy
or fransler, e ecunsd agals shall nol be sold of Ierslermed by “IIFL HFL™ and no furher slep shal he taien by “IIFL
HFL™ Tar irars i o sale ol B seored fssals

APPEMDIX- V-4
[See provigo to rule B (6]
Sale Motice for sale of Immovahla Property
E-fusclion Sale Motice for sale of Immovable Assats under the Securilisation and
Reconstruction of Financial Assefs and Enforcement of Security Interest Act, 2002
read with proviso fo Rube 38} and Rule 9(1) of the Security Interest {Enforcemant)
Hules, A2,
Motica i hereby given io the public in ganaral and in particular {o the Borroenans ) and
Guswrantans) tha the below described Immovable Propérty morlgadged 1 Indiabulls
Housing Finance Ltd. [CIN: LeS9220DL05PLEA136020] (“Secured Creditor),
the physical possession of which has been taken by the Authonsed Cfficar of the
Sacured Cradilorn, will be sold on "as is where is”, “as is whal is™ and “whalever
there 5" basis on 28.08.2023 from 02,00 PM. to 04.00 PM., for recovery of
Rs. 1,94 30,307/ (Rupees One Crore Ninety Four Lakh Thirty Thousand Thres
Hundred Seven only], pending towards Laan Aceount Mo, HOHLRAJDO4E T2
{Earlier LAN 01625996 of DHFL), by way of cutstanding principal, amrears (including
acoreed lale charges) and inleres! il 09.08.2023 wih apphcable fulwe inleres in
ferms of the Loan Agreemeant and other related loan document{s) w.ef. 10.08.2023
afiomg with lagal expenses and other charges dus to the Secured Creditor from K.P
Traders (Through Pariners), Patel Traders (Through Partners), Himanshubhai
Kiritbhal Patel & Himanshubhal Kirtiehal Patel, Jinalben Himanshubhal Patel,
Jdigneshbhai Kiritkhai  Patel @ Patel Jigneshbhai Kidibhai, Kiritkumar
Ranchodash Patel & Patel Kirtibhai Ranchhoddas, Ushaben Kiritkumar Patel @
Patel Ushaben Kirtibhai, Shailaja Jigneshbhai Patel & Shaileja Jigneshbhai
Patel, Yash Rajnikani Patel @ Yashbhai Rajnikantbhai Patel and Usha
Corporatien (Through Proprietor, J. K. Patel).
The Resarva Price of the Immovable Proparty will be Rs. 70,00,000/- (Rupses
Seventy Lakh only] and the Earmest Money Deposil ("EMD") will be Rs. 7,00,000/-
(Rupees Seven Lakh only) e, aquivalent to 10% of the Reservea Price.

DESCRIPTION OF THE IMMOVABLE PROPERTY

RESIDENTIAL PROPERTY AT FLAT MO, 203, ON ZND FLOOR, HAVING BUILT-UP
AREA 122500 50Q. FT., IN KRISHNA PALACE APARTMENT, CONSTRUCTED ON
LAND AREA 1021-50 S0. MTRS.. OF PLOT NO. 32, S5ITUATED AT RAJKOT
R.S.NO. 4331, CITY SURVEY WARD NO. 15, CITY SURVEY NO. 3543 IN S5UB
REGISTRAR DISTRICT RAJHKOT GUJARAT. THE PROFPERTY IS BOUNDED AS
UMDER:-

bidding, log on towsw.avctionfocus.in
Sdi=
Authorized officer
Indiabulls Housing Finance Limited

Diate : 09.06.2023
Place : RAJKOT

) deecqibed herssn befow inaxencize

I befioee e dale oo for sale

Name of the Barrower(s)
Ragicot BRAMCH

Description of secured
asset (immavabie praperty)

Total Dutstanding Dues (Rs.}
Prospect Mo. 733199 Rs.

Date of
o I Dete ol

Mr
Gandhi, Mrs,
Manishbhai Gandhi,
Devalapers, A, Suniliu

o, THIT00 S TEET)

Manish MNarmndrabhai
Malliben

Faj
mar

Marerckabhai Gandhi [Prospect

Hkies Peragesainn

Za-fan-
a0z

& it piece and pamed of
fmba fshish Madhuean
Duplex Mo 10, admeaswring
E1.058 55 Mirs, . Nandanvan

41 B4 XAk (Rupess Forly Lakh
SGizly Four Thouzamd Tad
Humded Seventy Hine Only )
Progpect Mo. 780187 Rs.
Rajkod, Fincode 3H000G | 4,57 374- (Rupees  Four Lakh
Gujgral, Inda Fifty Sewen Thousand Thres
Hurdred Seventy Four Only)

8-Aug-21

Foar, further details please conlad lo Aulhorised Oficer o Branch Oce: 207, 4tk Floor, The Impens, CppShashin Maidan,
Above Federdl Bank, Nrtass Bank, Rajgol-360007 for Carporate Ofice: Plal Mo 85 Phase Uidyog viver, Gungaon, Hanans
Place: Rajkat Date: 1210870023

Sl Authearised Officer, Far IFL Home Finance Limibed

Iderdficalion No. of Comporate Dabbor {Rs. In Lakh)
5. Addrags of fhe regsterad office and Risglatered Office: Moorti Bungaloes, 5, Ashok Magar
principal ffice {# any) of Corparalis Deblor | Coaparative Housing Socisty Lid, B, Sundanvan, Quarter ended Year Ended
Satelite, Ahmedahad, Gujarat-380015, India Particulars Unaudited Audited Unaudited Audited
. . a0 30.06.2023 | 31.03.2023 | 30.06.2022 | 31.03.2023
Takasan Baoad Mahareshira-<401606 : i 2
. | Insoivancy commencemant dabe in Tth August, 2023 {Capy of arder recefved on Tokal income Irom operations 4072 5,424 4119 0214 "n' HUE E I"A B U HATO RI ES {I N D IA} LI M ITE D
L e i AU 100 August, 2023) {incL other income) : ! ' Regd. Address: 403, Entice, Nr. Jayantilal Park BRTS, Iskcon Bopal Road, Ambli, Ahmedabad, Gujarat 380058
7. Estimaled date of osure of insabercy | 3rd February, 2024 (1801 day from [he date of Net Profit / (Loss) for the ® Telephone: +91-2717-430479/ +91-2717-410819, Website : rveelabs.c
e l | Tor the penod (belore Lax, " i elep : : - Wianwa .£om
H E;";E‘;;m T iﬂmﬁﬂﬂ'ﬁx:“ Resolulion Procest] Exceptional and or Extraordinary fems) 408 340 1.733 CIN : L24231GJ2012PLCOBRTIE  Email : compliancai@arveslabs.com
insahercy protessional achng as Inleim | Reg. Mo.: [BEIRG.001E-B000352016-17 1 0063 et Profit / (Loes ) for the perod belone tax 409 240 1733 EXTRACT OF THE STANDALONE UNAUDITED FINANCIAL RESULTS
| Frasoiution Prafassional AFA valid upto: 17th Nevember, 2023 (After '-‘-:-.-*:hlul and/or EE siraordinary fems) : FOR THE QUARTER ENDED JUNMNE 30, 2023
5. ' Address & email af the interm resolution | Ground Fioar, 221-A419, Orikar Nagar-B, T Nagar, e = - = oy
arufsssianal, 25 repistered with the baard | North West, Mational Capital Territory of Dabi -110035 FRRP VSR SLOWG 101 Wi SN S o8 300 1 289 (% in lakhs except per share data) |
E-mail: cakansal@yvahoo.com (After Exceptonal and/or Extraondinary kems) Quarter ended
10| Avkdress and e-mail ko be wsed for Immaculate Resolution Professionals Private P = L ;
corresspondince wilh the Filaim Limited, Unit Na. 112, First Floor, Tower-#, Total Gomprehensive Income for the period 304 1,208 St. Particulars 30-06-2023 | 31-03-2023 | 30-06-2022
Resohilion Professional Sparedge Commersal Complex, Secor-4T, Hﬂ- {Unaudited) | (Audited) | (Unaudited)
b i Dy S 1,000 1,000 1. | Total Revenue from operations 759.62 | 1,255.86 | 1,817.89
' ONE a0e J §a TRA= 3 i i ,I 1.34 ]
il et brstbin diis 215t August, 2023 . 2 Netl meTﬁ.f (Loss) for the period _ _ 65.13 67.3 152.38
12 Classes of cradiors.  any, undar diausa (b} | Mot Apglicable Reserves (excluding Revaksation Reserve as 8 6A1 (before Tax, Exceptional and/or Extracrdinary items)
3 \ ' shown in the Balance Sheet of previous year e d. | MNet Profit / (Loss] for the period before Tax 65.13 67.34 152.38
of subvsection (&) of section 1, ascerlaned hown in the Balance Sheet of previous year| : P i : '
|| ythe merim Resaution Professional | Earmings Per Share (Defore extraordinary - [after Exceptional and/or Extraordinary items)
13| Names of neghency s idanfified| Nol Apglcable ¥ iems) basic and Dilted 203 3.00 .54 12.88 4. | Net Profit/ (Loss) for the period after Tax 48.74 0.93 114.03
'"”E'EMFWETWEEEWH“J Note: The abowe i an extract of tha detailed format of Financial Results for the quarter anded filed with tha T i f I
. 5 . ; : : r 5. | Total Comprehensive Income for the period 48.74 0.93 114.03
H ':a;'ﬁnb?m' [I:Irl'ns-a‘r:l {a) Web link: hatps. bl govinhomeldownloads Block Exchanges undér Hegulstion 23 of the SEBI (Listing and Other Disclosura Requirameants) B Paid up Equity Share Eﬂpit&1 1.102.00 1.102.00 1.102.00
oy Discal CF horizacrapsAniuings. .| (bl applicsible Regulations, 2015, The full format of the Financial Results for quarter anded are avallable on the Stock : R s =y
are available at: . 1 ; (Face value of ¥10/- each)
Malice is harety given that the National Campany Law Tribunal, Ahmedabad Divison Bench GourHll, has Exchange websites (www.nseinda.com) & on Company's website (www.macpowercne.com) 7. | Other Equity excluding revaluation reserves 1,752.96 | 1,704.22 | 1,406.22
ceterad the commencement of & corporate insohvency resalution process of i B NANJI ENTERPRISES Place * METODA/RAIKOT For Macpower CNC Machines Limited q Earnings Per Share (of 10/- each) (Not Annualised)
LTDon 7th August, 2023, g . S Fupesh Metka . (for continuing & discontinued operations)
The creditars of B MANJ ENTERPRESES LTD, are hieretry el upan Lo suben their claims with proof o Date : 11/08/2023 Managing Director : f p
or berdore 245t August, 2023 1o the inteim resclution professonal at the address mentioned agains eniry a) Basic 0.44 0.01 1.03
Mo, 10 b} Diluted 0.44 0.01 1.03
Thefinarcial crediters shall submit ther o ms with precd by elecironic means only, All ather creditors may Notes:
Stk S claimes vl prrcd i paerson, by posLor by iecironc mears S C S ' : ; : ; .
Subemission of false or miseading prooks cf ctaim shall attract panalties. AAVAS FINANCIERS LIMITED 1. The abova 1s:an extract of the detalled format of Financial Resuits for the quarter ended June 30, 2023 filed
- with the Stock Exchange under Regulation 33 of the SEBI (Listing and Other Disclosure Reguirements)
Atul Kumar Kansal o (Formerdy known as Au HOUSING FINANCE LIMITED} (CIN; L6592 2RIZ0L1PLCO24297) Redati 9015. The full format of th id it ilah| the Stock Excha sita
Date : 11.08.2023 Interim Resolution Professional for B Nanji Enferprises Ltd. Rag:d & Corp. Office: 201-202, 2nd Floor, South End Square, Mansarovar Industrial Area, Jaipur. 302020 A it ke AU M TS I ¢ said Hesults are available on the Steck Exchange websi
Place: Gurugram IBB! Regn. No.: IBBIPA-001/1P-PODO3S/2016-17/10088 Demand Notice Under Section 13{2) of Securitisation Act of 2002 {www.nseindia.com) and on the Company's website (www.arveelabs.com). _
- % v o - e h d Fﬁ I o beiuiel i per e ; 2. Infine with Ind AS - 108 Dperating Segments and basis of the review of operations being done by the Senior
sthe Loan Account Became MPA therefore The Autharise cer {A0) Under section 1 ecuritisaten And Aeconstruction o § i i i
Financial Assets and Enforcemeant of Security Interest Act 2002 had issued 60 day demand notice to the barrower as given in the table, Tana?EmEM‘t;EEEWEHMHE . t}:hin{;ﬂmpﬂrl:lnf f:;ll under the Chemicals business which is considered to be
According 1 the Motice if the Borrower does not deposit the Amount within 60 days, the amount will be recovered from Auctien of the ¥ only repor segment by the managemeant. For, Arvee Laboratories (India) Limited
security as given below. As the demand Natice send 1o the borrewer/guarantor has not been served, copy of demand notice has also !
Baen affined on the secured assets as glven below, Therefore you the borrower ks infermed to deposit tha loan amount along with 5/d
futwre Interest and recavery expenses within 80 days, otherwise under the provisions of section 13 (4) and 14 of the sald Act, the A IS Place : Ahmedabad SHALIN BHARATEBHAI CHOKSHI
froa totake possession of the Security as given below, . Date ; August 11, 2023 Whole Time Director
e = Date and Amount of Demand Description of |
Name of the Borrower Notice Under Sec. 13(2) Mortgaged property
Me. ANEESHEUMAR NARODOTTARMMEHAI 10 Aug 2023 FLAT NO B/502, FIFTH FLOOR, VEDIKAA RESIDEMNCY,
PATEL, hirs. ARLINABEM AMEESHELUMAR Rs. TO23E9.410 | BESIDE AKRLUTI TOWHNSHIP FINAL PLOT MG, 83 PAIKI, TR
PATEL 0% Aug 20023 SCHEME MO, 57, SURVEY MO, 5773741 & 537372, NARDL,
[Adc Mo, ) LNADBODILS- 16001 %6465 AHMEDABAD, GUIARAT Admeasuring 67 5q. Yard
= EUR‘U INDIA FRESH FODDS LIMITED Mr. ANKESHEUMAR NAROTTAMBHAI 10 Aug 2023 FLAT NO B/507, FIFTH FLOOR, VEDIKAA RESIDENCY, R INDIA SHELTER FINANCE CORPORATION LTD.
[Formarhy incmn i Euro ncka Fassh Fods Prva Liried) B | i | e e e Registered Offica: Piot-16 5 Fiocr, Suc-34. Insthuioral Area, Gurugram, Haryana- 122002, Branch Office: Parimal Prime, 3rd Fiocr, 15a Samfamagar
#  hag ofice A-221, Ichhapore GIOC, Haow-Magrals Road . Sural- 3500, Guand, india [A/c No.] LNADBOD215- 160019617 ' Ad 4 ring IIH‘ Sq Yard f Sareeshwar Chowk, Or Yagnik Road, Rajuot 360001 Sofice Ma.1 06, 1t Floor, Kaivanna Complax, Besides Bakance Cantro Mall, Ambaead, Gujanst - 280008
CM L1H00GEN0ER L5 Enall I mesionBeumndaloods com - _ :
b o Gt o B ot el Mr, SANDIP RAVINDRABHAI PATEL, s 10 Aug 2023 FLAT NO /505, FIFTH FLOOR, VEDIKAA RESIDENCY, R A Ty shat
iy e SN L o e PRIKL LR SLAEME N0 57 SRS Comparatio 580 ed-.':redwtr Linder The Secunilisaion fnd Reconstnaction Of Finang ?Iﬂlggiant:é worpament OF Securiy knlerestAct, 2002
: Afc Mo ] LMADBDDI1S- 1600159654 09 Auig 2023 WD, 57/3/1 & 577371, NAROL, AHMEDABAD, GUIARAT B e ! e ! o J ;
Extract of Unaudited Financial Results for the ety = 3 A:In{::uurir:g 67 Sq. Yard Maotice |5 Mereby Given To The Publc in General And in Paricular To Tre Borrowen's) And Guarankor(s) Or Their Legal Heirs! Representalives That The Bokm
rrinad | . mopertias M T T ¥ H T werized r i
Quarter ended June 35,2323 Mr. ARVINDEHAI MOHANBHAI SARVAIYA, 10 Aug 2023 PLOT NO-106 [P}, JIVANA GAMTAL, JIYANA VILLAGE, _::;i_i_mﬂr?dm&_amlgasdﬁn%ﬁsﬁiﬁﬁiﬁ ;ﬁnﬁ";ﬂlgﬂ:ﬁeEfaz'fff.?;ﬁ'fg.E.d"':',r',:glETE?F:;.E‘?ﬁHB;Eﬁ;LE,!rU?Bﬁilﬂmﬁ
{Rs. in Lakhs, except EPS) Mrs. RERHABEN ARVIN DBH"’;' SARVAIYA Ra. 113512241/~ | NEAR KUVADVA, RAIKOT, GUARAT Admeasuring 167.22 Dlues Fram Bedow Mentionad Bamowers, Co- Bomowers Or Guaranan. The Reserve Price And The Eamest Money Deposil ls Merfioned Below, The Sealed
(A/c Na.] LNRAJO2216-170035405 09 Aug 2023 5q. Mirs Erreslipe Conbaining Emd mount For Paricpaing In Public Auctian Shall Be Suberitted T The duarised Officer OF T, On Or Befone 25,08 2023 Til 5 Pm Al
g Quarter Quater Year Mr. KEYURBHAI MAHESHBHAI UPADHYAY, 10 Aug 2023 FLAT MO, 410, FOURTH FLOOR, BLOCK €, VEDIEA Sranchicamporate Cice: Parimal Prime, 3nd Flocr, 15a Sardamagar, Sarvestwar Chawk, Or Yagrik Road, Rajkol 360001 Saoffice Mo 108, 15t Ficor, Kaivanna
: Pi_rtﬂ.l.ﬂm ended ended ended Mra. 1¥OTI EEYUR UPADHYAY Rs. 915075.41/- RESIDEMCY, FIMNAL PLOT NO. 83 PAIKI, T.E SCHEME MO. Complex, Besides Relance Cantra Mall, Ambawad, Gujarad - 340006
No. 30.6.2023 0.8.2022 AN [Afc Mo) LNMNARDL1416-170035595 % Aug 2023 BT, SURVEY MO, 57/3/1 & 5773,/2, MAROL, AHMEDARAD, Lsan Aosaunt Mame of Borrower(s)i Co- | Date of Demand Notice Type of Possession Resarve Price Earnest Maney
(Unaudited) | (Unaudited) | (Audited) GUIARAT Admeasuring 71 5q. Yard Mo, Barrower(s) Guarantorts) |  amount as on date (Under Constructival
. Place : Jaipur Date : 12.08, 2023 Authorised Officer Aavas Financiers Limited Legal Heirjs)/ Legal Rep. I'-'h,,-gl:m
1. meuul'rmﬂperahum GLAN0OO03 27 Rrs. Sierean kaur A3 2027 Fis, JETT66.66 | Physical P Rs. 15,50,000- s, 155,000
2788 et 14297 {APLT15112  |Wis Prigvipal Sogh Faguda & | (Rupees Thies Lakh Sixty One A {Rupees Fifteeri | {Rupies Do Lakh
i . Gurpraat Singh Mireer | Thougsand Ore Hursdred Sty kn Fitty Th -« Fifly Fi
2. | Profit before Exceptional " - - MAZDA LIMITED Sigh Sigh Sk & M. Harpet Gy o Exhly S Paa o T | housands Only
HIMI nih Mirvar Singh Slkn nly
and Tax Regd. Office : CM1-391316 GIDC Naroda, Ahmedabad - 382 330 Descriplion of Property. Flat Mo, A204, Om Wl Opp. Madhay Comple. Nr.odhav Ring Road, Ahmedabad Gujarat- 382415 Easl: Passage, West: Block
1| Profit before Tax M 31 171 CIN - L2791 20601 990PLCO14295% a.b, North : Flat Mo.ai205, South  FlatNo.a/203
Oy : EXTRACT OF STANDALONME UNAUDITED FINANCIAL RESULTS FOR CHL100003141 Mrs. Tassabm Khavi & (28082019 RaAU2043.71) Physical Possession|  Rs. 2,458,000 Rs.24,900)-
4. | Profit for the p&l’lﬂd 44 kK 121 T RTER EN ON 30TH E 2073 & AP-0340029 Mr Rafighhai hati & |Rupees Four Lakh Twao (Rupees Two Lakh | (Fupees Twenty
: HE QUARTER ENDED ON 30TH JUNE, 2023 Mrs. Yashminban Khati | Thousand One Hundred Fourty Frourty Ming Four Thousands
5. | Total 'cﬂmpfﬂ'plﬂll'ﬂ'! {Rs. in Lacs except EPS) x (Five Arvd Sevenbsen Paisa Orly | Thousands Only] | Mine Hundred Only)
Income I:IHEF Tax) 45 30 120 . Quarter Ended Year Ended Description of Froparty: AT Thal Fieces And Farcel Fraperty Beanng House No 196 Froperty Land AGmeasaning 5344 Mirs OF Fiot o227t O Nevin Nagar
. 5 Of Revenue Survey NocfS'3 Pakee 1 OF \illage Pipakya Rajuot Gujarat 360003 Bounded A= ; East: 750 Mirs Raad, 'West : Piod Ma. 18, Mordh - Blot Ho 22%
No. Particulars 30/06/2023 | 31/03/2023 | 3006/2022 | 311032023 Soum PllMaZl Lot e |
6. | Paid up qu.lltf Share Unaudited | Audited | Unaudited Audited Terms and condlians:
Capital (of Rs. 10 each) 2480 | 2480 | 2480 1| Total Income from operations 5304.95 | 675154 | 208051 | 1938580 | [ N e Caetaar Chows O fagnl Raad. Rabal SE0001 e o 10, et Focr, Kavanna Complex, Sesides Rellanca Canro
2 |Met Profit! (lass) from ordinary activibes before tax, 966,36 1462 &5 T11.70 aeTe M 2 _Pr.ihall_..ﬁn:-a‘n;-:i.GUJara:-%III{II]E t-aTﬁGEhr-::l.EE a m.lﬁ&.ﬂgﬁ.m on ary warking day
. r ; . i aimmowable property shal not ba sokd below the Reserva Prica.
I. EJI’I'IIIH! per qull'r Share exceplional or exira-ordinary items 3 A bids! Senders submilled for the purchase ol the abowe property's shall be accompanied by Earmest Moy as menficned abave, EMD amoun
3 NE[F‘EHﬁIHhES]fFMﬂFﬂiHHJ’!,I activites aftar ta 769 59 1062 83 549 55 J6R2 G4 lfawguning e “india Sheller Finance Corporalian Limibed panabibe al Dalbi, The EMD 8 moun] wil be rafun o [he ursucoessh Bidders aller auclion,
- 4] Thenighest bidder shall be dedared & suctesshul hidder prosided abvays that halshe is legally quabfied t bid and provided further that the bid amaun
(a) Basic - Weightage 0.18 0.13 0.49 4 |NetProfit! {loss) for the period after tax 769.69 1062.63 549.56 2662.64 ts ol ks than the resanve price. & shall be e discration of the Authorised Officer 1o decine! acceptance of the highest bid when the price offerad
. : appears Madequate as lomale it inedvisabke 1o doso
[h] uﬂuud ! . I:&ﬁermlmurdmmtem] : 51 Theprospactie bidders can inspactthe property on 22 08,2023 batasen 11.00.4 M and 5,00 P M with pricr appoinimsn,
5 |Total Comprehensive Income for the period Ta1.22 1,087 &7 o4l 27 2672.04 B The persen declared as a suscessiil bidder shall, immediately afler the declaraiion, depasit 25% of the amount ol purchase money highes! bid which
[mmprimng Wﬁlf{hﬁﬁ]{ﬂf tha pgrituj (after m] and widd mclude ERD aimwun] b the Aulhorsed Oficerwilhin 24 Hes. and in detaull al such dépasl, Fe praperty skl orlhwilh be put 1o fresh auclion sale
Moles- : by prevale Fealy
: othar Comprahensive Income (aftartax)) Tl Incasetheinitialdepcaitis made as above, ®ia balance amauntaf the purchaser morey pavable shal ba paid by the purchaser o the Audhorised Officer
1) The Audit Commities has reviewed and the Board of Directors has approved 5 |Paid reh 2l (Face Valua of Rs. 10 b 0050 A0 5D A0 50 A050 on or before the 15th day from the date of cordrmatian of the sale of the property, exclusive of such dey or € the 15t day be a Sunday orather hotiday,
the above resulls at thesr meebing held on 11.08 2023 The Slah,ﬂur',' Audifors id-Uup equity share cap (Face Value of Rs. 10 per share) : L . : then an the fret affice day afiar the 1583 day
carmad i 7 hier Equity excluding Revaluation Resarda 18184 74 &l Inthe everd of detauk of ary payment within the perod menfioned abowe, the propery shal be put io resh avchian sate by privale Ireaty, The depcesil
an‘-aCurrmmyham outa Limited Review of the aforesaid Results. Ot Ef 4 !'_IE i EI' TR 8 : 9 i"l-q,ilil_:ill!iEM:'$|Ii||-£]i!'ll.‘“l,:rl"5!\,!:l;¢dtlﬁ'|lll,liilE"I}"I!rFIIH,!I‘!.'I:ﬁ:II‘PCI'H“ﬁrIL'.d ard (he detauling purchaser shal lose Ml daims e e propety
Z) The above = an extract of the detasled format of the financial results for the & [Basicand Diluted Eamings per share of Rs. 10/-each 19.22 26.53 13.72 66,48 g The aboue s shal be subysct 1 The firal appeoval of 1SFC, nteresled partes ane requesied to verityleonfinn the atahory and other dues Tke

guarier endad June 30, 2023 filed with the Siock Exchange pursuant o
Regulabon 33 of the SEBI Lsiing Cbhgabons and Disclosure Requirements)

NOTE:

paymentaf any dues on the property.

SalecsProperty tax, Electricly doss. and soclety dues, from the respective depanments (affices. The Comparry does nof underiake any responsibdity ol

Regulatons, 2015

avaldable on the Stock Exchange's website (www nseindia com)
Company's wabsite www suroindiafoods com

3) The full format of the financial resulls fior the quarer endad June 30, 2023 ane

and |he

For, EURO INDIA FRESH FOODS LIMITED

Sdi-
Place: Surat Javnika Gandharva
Date: August 11, 2023 Company Secretary & Compliance Officer

ce o

financialexp.epapr.in

PLACE : AHMEDABAD
DATE : 110872023

(i1 The abowve is an extract of the dedailed format of Quarterly Unaudited Financisl Results fled with the Stock Exchanges under 1)
Regulation 33 of the SEBI (Listing Obbgations & Disclosure Requiremeants) Regulations, 2015, The full farmat of Unaudited
Financial Resulls for the quarter ended 300062023 are avadable on the Stock Exchanges websile e, www bssindia_com and
nseindia.com as weall as on tha Compamy's Websita La. waw mazdalimibed. com.

(ii] The aforesad financal results were placed before and reviewed by the Audit Commities at its meeting held on 100082023
and approved by the Board of Directors atits meating held on the same data.

FOR & ON BEHALF OF THE BOARD OF MAZDA LIMITED

a3 per Law.

PERCY AVARI
WHOLE-TIME DIRECTOR
DIN:004939114

Date: 12MER023 Place: Gujarat

o0 o

TG of 1%, ifany, shal ba payabla by tha highest bidder cver the feghest deciared id amount. The paymant needs o be deposied by e bighes! bidder
in the: 24N of the compary and thecopy of the challan shallbe submilied o the company

Saleis stichy subject 1ot lernsand condilions ncorporated in this adve disement and inle b prescrbed lender Torm

The scressfl hiddanpurchasar shall baar all stamnmg duly, registration feas, and incidentsl expansas far qetting sale carlificate regslersd & appheable

The Authorised Officar has the sbaolute right bo scceptor reject the bid or adourn { postpone | cancel the lender withowt assigning any reasan tereot and
also i oy ariy terms and condiions of this sale withoul any prior notica,
el Enddens may contact M Adskish Bhall & Mr. Kishan Crguhan Mab- TEr 41 0A08EEL05303 2 during office hours |10 008K o600 P

15 DAYS SALE NOTICE TO THE BORROWER/GUARANTORMORTGAGOR
The above-menticned BomowerMortgagoriouaraniors are haraby nodived (o pay e sum as mendoned in Demand Motica under sechion 1302) with 8 on dabe inbarest
and expences before the dale of Aucten failng which the property shall s suchiored and balance dues, Eany, will be recovensd with Intenestand cost fom you
Mr. Aashish Bhalt & Mr, Kehan Chauhan Mob- TET4110E0ER 354055002

WAUTHOREED OFFICER)

BDA SHELTER FINANCE CORFORATION LTD

e e

. Ahmedabad

@
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K. K- Wagh Education Society FORM A
Hirabai Haridas Vidyanagari, Amrutdham, Panchavati, Nashik - 3. FUELIE ANNOUNCEMENT ;
[Under Regulation & of the Insalvency and Bankruptcy Board of India &
WANTET et i e il (") - ' MTAR TECHNOLOGIES LIMITED
rincipal post is to be filled in the following Senior Colleges (Permanently FOR THE ATTENTION OF THE CREDITORS OF
Non-grant Basis) run by K.K. Wagh Education Society, Nashik. B MNANJI ENTERPRISES LTD
1) K. K.Wagh Arts, Commerce, Science & Computer Science College,
Chandori, Tal - Niphad, Dist : Nashik. - HEI}ITB.H_{I:HFFD{EIE Sebi :ELE?AH;_:%E}%ELH?;;E_EI
2) K. K.Wagh Arts, Commerce, Science & Computer Science College, N e N |9 EWELE
Kakasahebnagar, Tal - Niphad, Dist : Nashik. 2. | Dale af incorparalion af Corporate Deblor | 151 Apeil, 1982 v Tﬂfﬂl Incnma af RE‘ 1 566& CI" up ﬁﬁz% YGY
Qualifications: As per the norms of UGC & Savitribai Phule Pune University, 3. | Authority rder which Corporate Deblor s | ROC-Ahmedabad v PAT of Rs. 20.34 Cr up h}p 25 4% YOY
Pune. nearporsad | ragislered
Eligible & interested candidates should apply through the " \dentification Mo, of Corporate Debiar {Armount in INR in Crores)
Email id: appointment@kkwagh.edu.in OR send application by post to : 7 . g - e AR = : e o 1 = i o
"The Secretary, K.K.Wagh Educ.ation Soci'?ty,.Hi'rabai Haridas Vidyanagari, : J:;]:;;? {'UE_._:::E [ﬁiﬁﬁfé‘ jﬁ;ﬂ;mbw ggﬁ:ﬁﬁﬂ?ﬂ? émﬂ:éiu[?;lgfhs' ;u?;g:;: e | 5L | Particulars . Etapdala;re - | . Consolidated o
glg)‘lri‘;;ggﬁ‘:t:ﬂf :;‘dcvhe%:‘e‘r’ng;s"‘k"m‘m3 within 15 days from the date of Saelite, Ahmedabad, Gujaral-380015, India 'Mo.| Quarter ended Quarter ended | Yearended | Quarter ended| Quarter ended | Year ended
Note: Terms & conditions regarding appointment will be applicable as per mﬁﬂﬁﬁﬁﬁéﬁiﬁélw Urnbergaon | 30Jun, 2023 30 Jun, 2022 | 31 Mar, 2023 | 30 Jun, 2023 | 30 Jun, 2022 | 31 Mar, 2023
K.K.Wagh Education Society's rules. — \ i " i i . i i i
agh Education Society's rules (Prof. K. 5. Bandi) T g il Axguat, 23 10y S order Tooel an |- - | Un-Audited ~ Un-Audited | Audited | Un-Audited | Un-Audited | Audited
Advt No. : 107/2023 dtd. 10/08/2023 Secretary respect af Corporale Debloe 10th August, 2023} 1. | Total Income from Operations 156.37 94.82 £83.05 156,66 04 &1 583.23
7. |Estimaled date of closure of ingatvency | 3rd February, 2024 (180th day from the date of | 2. | Net Profit / {Loss) for the period (befone Tax, Exceptional 26,66 2244 14089 2728 224 140.22
resHution process Commencement of Inseivency Resciulion Process) andlor Extracrdinary tems)
B. |Name and Regstrafion number of the Atul Kumar Kansal [~ = - ! . . . _
® insolveney prafessional acing a2 Interim | Reg. No.: IBBUPA-0D1/1P-POODZS2016-17/10083 3. | Net Profit/ {Loss) for the period before tax 26 .66 2244 140.89 2128 22 140.22
kotak Rasoluficn Professional AFA valid upto: 17th November, 2023 [after Exceptional andior Extracrdinary itams)
0. | Address & amail of e inderim resclufion | Ground Floar, 221-8019, Cnkar Magar-8, T Magar, M1 : [ 1 [ [ [ [
E T~ professional, as registarad with the board | Marth West, National Capital Terrtary of Dalhi -110035 % [HeErom) [L_ME] or ttle pe Efm o _ b e e N 1624 12
Kotak Mahindra Bank Limited I i i _|Emaltcakansal@yshoocom | || |{aher Exceptional andior Extraordinary ems) | . | | | |
CIN - 1 8 10.| dddress and a-mail o be used for Irmmsculate Bezolutlon Professionals Private 5. | Total Comprahensive Income for the period 1981 16.60 101.05 2034 16.37 100.39
Registered Office: 27BKC, C 27, G Block, Bandra Kurla Complex, correspandence with the Interim Limited, Unit No. 112, First Floor, Tower-A, orising Profit | f i
9 Band E M bai - 400 051 P Resaiilian Pralessional spazedge Commencial Comples, Sechar-47, l':EIIT"D s A I:LCGE:I ik FEnUd .[EH.EF m] B
andra (East), Mumbai . Other Comaoreh | fier tax)
: : Schna Road, Gurgaon-122018 1= | L LAV Ncoine [t i) | | | | | |
Tel: +91 22 6166 0001, Fax: +91 22 6713 2403 E-mail: lbc.bnanji@gmail.com 6. | Equity Share Capita 076 076 076 30,76 076 076
Website: www.kotak.com Email: KotakBank.Secretarial@kotak.com : ; _ fir T T - S - R - — R St ——e
11. Last dale for submession of claims 21st August, 2023 7. | Earnings Par Shate (of Rs, 10 /- each)
NOTICE 15 hereby given that the below mentioned share certificates of the 27| Classas of crediors, i any, Lnder dause {&) | Not Apphcable _
Bank have been lost/misplaced and the holders thereof have applied to the ol sub-section [BA} of section 21, ascartained (for continuing and discontinued operations) -
Bank for effecting issue duplicate certificate(s). by tha tnlerim Resakuion Professianal 1. Basie: .44 534 3383 6.61 5.32 a3 62
Any person who has a claim in respect of the said shares should lodge E Eﬁ;ﬁﬁﬁTﬁﬂ:mﬂf}*ﬂﬂﬁ Not Applicabie | |2 Chhuled: B _ _ | G644 | 53 | 338 | 661 | 632 | 362
his/her claim with the Bank’s Registrars & Transfer Agents, KFin Technologies ki adas.s.:ﬂ'n!é nmﬂfﬁ each ciass) Note: The above is an axtract of the detalled formal of QuartedylAnnual Financaal Resulls filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other
Limited at Selenium building, Tower-B, Plot No.31 & 32, Financial District, | - F53 T g o foms and (3] W fink; hitps-/fishi gavinhomeldawnloads Desclosure Requirements) Requiations, 2015, The full format of the Quarteriy/Annual Financial Results are available on the websites of the Stock Exchange(s) www.nsaindia.com
Nanakramguda, Serilingampally, Hyderabad-500032 within 7 days from the (i) Datails of aufhorized regrasertatives | (o) Mot applicable and ww. bseindia com and on company website www,mlarin,
date of this Notice, failing which the Bank will proceed to issue ‘Letter of _ are available at _ - S ' F Behalf of Board
Confirmation’ (in lieu of duplicate certificate(s)) to the concerned holders, Mofice is hereby given that the National Campsany Law Tribural, Ahmedabad Divisian Bench Court-l, has or and on Behd E"I
in accordance with the applicable provisions of law, without any further ardered the commencement of & corporaie insahency resciulion process of the B NANJ | ENTERPRISES Sdi-
intimation: LTD on Tth August, 2023, Parvat Srinivas Reddy
= The crediars of B NANJIENTERPRISES LTD, are hareby caled upon bo submit their claims with proot on Place : H d A ing Direct
. Certifi- . . 4 S . AN : : : » Hyderaba anaging ar
Folio No. | Name of the holder(s) cate No. : rl:-l.lr:.h?if:.l._m 21st August, 2023 to the irferim resalution professional at the address mentionad againstentry Date : 10 August 2023 DIN: 00359139
owdhry 4 4 — 243558 The firancial crecd@ars shall submit their claims with preal by electronic meansanly. Al alher credilors may Registered and Corporate Office: 18. Technocrats Industrial Estate, Balanagar, Hyderabad 500 037, Telangana, India
800747[912954706 — 912955105 1000 Suhlﬂl_u'%'ilalfr'ﬂ'mll‘lf-“r:ﬂlﬂ persan, by postar by electranic means. Tel: +31 40 4455 3333. E-mail: shubham bagadiaf@miarin; Website: wew.miarin; Corporate identity Number: L72200TG1999PLC032836 EaHCE Pt
RMFO078386 | Hon Bhagwafi 770058 | 16970707 — 16970800 | 100 Submission of false or misleading proofs of clalm shall atiract penalties. —
Prafullchandra 263922 | 26270554 — 26270653 | 100 ; — — — M“-"f'E“l;Emﬂ'_ “ﬂ"ﬂg
— ate ; 11.08. niernim Resolution Professiona ang Enterpnses Lid,
2034761 99871126 ~ 99871325 | 20011 | pace: Gurugram IBBI Regn. No.: IBBI/IPA-001/IP-PO0035/2016-17/10088
500325 | 225818533 — 225819132 600 g
600251 913097755 — 913099754 2000
KMF105658 | Patel Manoj Jayantibhai| 801160 | 914269275 — 914270274 1000 BAL FHARMA LI M lTE D'
For KOTAK MAHINDRA BANK LIMITED FORM A
or PUBLIC ANNOUNCEMENT Regd Office : 21 & 22, Bommasandra Industrial Complex, Bengaluru- 560099
Sd/- Phone : 41379500, Fax : 22354057, email: investor@balpharma.com CIN: L85110KA1987PLCO0B36E

[Under Regulation & of the Insolvency and Bankruptcy Board of India

Avan Doomasia : .
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016 Extract of Unaudited Standalone & Consolidated Financial Results for the 1st Quarter Ended 30.06.2023

Mumbal, August 11, 2023 Company Secretary FOR THE ATTENTION OF THE CREDITORS OF [Rs. In Lakhs sxcapt EPS)
SKILLAR ENTERPRISES INDIA PVT. LTD. - N LaHTs BXCep
Regd. Office : Unit N ?:’23/324 3rd Floor, Building No. 9, L IJ'PI New Link Road RELDAART PARHEEUL"EIE'RE Stangalone Gonsa e
ega. ICe : Unit NO. , r_ oor, bul |ngl 0. J, Laxml Flaza, New LInK ~road, 1 -ﬂamem‘-‘-: X -[ﬂEDEHUf- sil'l'u“ HFH-IEE-S IHﬁI'A 'P,‘.'L'l.l.n. E
Andheri (West), Mumbai-400053. wblecind . Quarter Quarter | Quarter Year Quarter | Quarter Quarter Year
CIN : L67190MH2000PLC033180, 2. |Date of incoeparation of Corporate Diebioe | 30¢h July, 2015 Particulars ded ded d Ended ded ded ded Ended
Email : jmdtele@gmail.com, Website : www.jmdlimited.com 1, [Autharity under which Corporate Debitor is | Regestrar of Companies, Dethi o Pl ende - ki S e e
STATEMENT OF UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED ncarporated | registered 30.06.2023 | 31.03.2023( 30.06.2022 | 31.03.2023 | 30.06.2023 | 31.03.2023 | 30.06.2022 | 31.03.2023
30TH JUNE 2023 ReinLakhs | I [Comarale lentily No. | Limled Labily | UTA1A0DL2015PTC263386 Unaudited | Audited | Unaudited | Audited | Unaudited | Audited | Unaudited | Audited
Sr. Quarter ended | Quarter ended | Year Ended identification Mo, of Corporate Debear | p
No. Particulars 30th June 2023 | 30th June 2022 |31st March 2023 5, |Address af tha regitanad office and Inrov® Raes Wikas Saket, Lower Ground Floor, Sakist Total incoma from operations T.':]E 1.34 8.241.10 T,EH:I?.1D 3[],52535 T.ﬂ54.41 3,253 o0 T.DDB.34 3':],51556,5
un-Audited Audited principal ofce (if any) of Corporate Deblor | Salcon Rasvias, District Centre, Sector-6, Pushp Vikar, ; .

1 [otal Tncome from Operations (Net) 4030 1538 560.13 Maxt To Select City Walk Mall, New Dalhi-110 017 Net Profit/{Loss) for the period (Before 15311 320.93 180.63 854.97 43.07 241.16 Ba.38 474.83

2 | Net Profit / (Loss) for the period (before Tax, B, |n5.;.:um;|:,- commencemand dale in 18th 'iéir"ﬂﬁﬁiiii'rﬁé}_ﬁé:'Ei_u_eﬁ'éi,i'[ﬁﬁ"““"_' Tax, EKEF—“:FPTIDI':EIE [tems and/or
Exceptional and/or Extraordinary items 125.53 31.72 297.58 respect of Corparate Detilor on 02 August 2023) Extraordinary ltems

3 | Net Profit / (Loss) for the period before tax T, EsliTuaﬁer'lj deta of chasure of inscivency | 28th Jamuary 2024 Net F"I'I:IﬁlI'I:LI:ISE:I for the FIEFiEIIj befare 15311 320,93 18063 f54 47 4307 241 16 BR.38 474 85
(after Exceptional and/or Extraordinary items 125.53 31.72 297.58 7 r:;e ard[:;!:qcn&;:aljm R MAHESH TANEJA tax (After E'IEEFI“DFLEi andior

4 [Rlet Profit/ (LOST) for the period after tax (after rsalvency professional acting & inteim | Reg. No.: IBBIIPA-DOZIP-NOOT J82018- 1812526 extraordinary items
Exceptional and/or Extraordinary items 94.38 25.50 250.27 Resalulion Prafessonal AFA valid upto: 15.12 2023 -

5 | Total Comprehensive Income for the period 0, | Address & emat of the interim resclufion | AE-173, Shalimar Bagh, Delhi - 110 088 Net FlDﬁUILDEE::I for the 5|:IEFID1.'.| after tax 119.52 212.10 140.71 612,63 9.48 161.74 2845 261.93
[Comprising Profit / (Loss) for the period (after professional, as regestanad wilth the boand | E-mail: maheshtaneja 111 @yahoo.in Total comprehensive Income for the 11952 234 74 140.71 635.26 948 184 82 28 .45 285.02
tax) and Other Comprehensive Income (after tax)] 94.38 25.50 250.27 10.| dddress and a-mall o be used Tor MAHESH TANEJA [:IEFiI}EI

6 | Paid-up Equity Share Capital (Face Value of correspancance with the Inerir 16722, LGF, Easl Palel Magar. New Dalki- 110 008
Rs 10/- each) 2.885.840 1442.920 2.885.840 Resoiution Professional E-mail: cirp skillarenterprisesiplfdgmail com Equity share capital 1,068.98 1.568.98 1482 .24 1,068.98 1,568.98 1,068.98 148224 1,568.98

7/ otver Equiy o620 | |IT|Losioatelorsibmissionofcams | 16thAugust 2023 1 |V iBasemms ) : : : : : : :

8 | Earning Per Share (before Extra-Ordinary items) 12,| Ulasses af cradiors, if any, under deusa (b | Not apphicable as per the informatian

o o of sub-sechion {B4) of section 21, ascertained | with the IRP a5 of now Eamingg per share of Rs.10 each for

of Rs 10/- each (for continuing and discontinued bry e rihaior: Rissei bon Prodassional ORI Snd diecoaR A aEtotios

operations) 13.| Mames af insohency professianals identified | Nod Applicable g g :
(i) |a) Basic 043 0.18 0.87 to-act a5 authorised represantative of crediton Basic (in Rs) 0.76 1.35 0.95 3.80 0.06 1.03 0.19 167

b) Diluted 043 0.18 0.87 inackss(menames loresch ciss) : : : : - : : : :

_ 14| (a) Reavant forms and (@) Wb fink: hitps:/ibbi govinhome/downloads Diluted (in Rs) 0.76 1.36 0.93 354 0.06 1.04 0.19 1.68

Notes : . . S (b Details of authorized regresentatives | (b) Not Applicable
1. The above is an extract of the detailed format of Standalone Un-Audited Financial Results for the s avaitable at Note:

quarter ended 30th June 2023 filed with the Stock Exchange/s under Regulation 33 of the SEBI
LODR Regulations, 2015. The full format of the Un-Audited results for the Quarter ended 30th|
June 2023 is available on the Company website "www.jmdlimited.com” and on the Stock Exchange

Modice is hereby given that the Nafional Company Law Tribunal, New Delhi, Cowt-V has omdered the

ot 4o oua Teohen el of the Skillar Enterorises India Pt Lid. A). The above financial resulls, as reviewed and recommended by the Audit Committes, have been approved by the Board of Directors at its mesting held

402, ‘B’ Wing, Ashoka Complex, Goregaon (E),

Phone: 022-26863587

-

The above financial results are reviewed by the Audit Committee and taken on record at the meeting of the Board of Directors held on 10th August, 2023. The Statutory Auditors have carried out audit of

Ranade Road, Dadar (West), : i
( ) the same and have expressed unmodified opinion.

Mumbai 400 028, along with certified | | Gregaon 1)

website i.e. www.bseindia.com. on 18-05-2023 | Crders receivad 'JF'J?'[:'E'E‘:I?E;' Qn -'!'-L:IQLI‘H 11 . 2[:'2-3.
For JMD Vent Limited| The crediters of Skilkar Enterprises India Pyt, Lid., ane herety callad upon o submit fheir chaims with : ; ; . 3 : .
or entures '""S:/_ oot on o before 16-08-2023 1 1he interim resciuion prafessicnal at he address menfioned against B). The ahnug IS an extrlac! of the detailed format of Hngnmal results T|Ied with stock ey_tchanges under Eegulatmn 33 of SEBI{LODR) Regulations, ED1.E.
Place : Mumbai Dhruva Narayan Jha| | @iy Ma. 10 The unabridged version of the standalone and consolidated financial results are available on the website of the stock exchanges and also on our website
Date : A t 11,2023 M ing Direct Thez firancial craditars shall submit their claims with proof by electrorac means anly, &1 other creditors ma ; )
il neoms e sufimit ihi claims with pracd in parsan, by pastar by elaciranic means. : * is '.I'ﬂ"."l'l'.hEI|p|'iE-I'I'1“|EI..GGI'I'I. E']r the order of the Board of Directors
A financial creditor befonging fo a ciass, as lisled against tha enfry No, 12, shall indicate its choice of For Bal Pharma Ltd
S. E. RAILWAY - TENDER CLASSIFIED CENTRES IN MUMBAI aulharized reprasantative from amang the thiae insclvency profassaonals fisted against entry Na. 13 o asl Sdi-
NIT Ne. : ST_P_SER_IP-MPLS_voip,| | as authorized rapresentative of the class [spacily chass|inFor CA. Date; 11/08/2023 Shailesh Siroya
dated 10.08.2023. e-Tenders are invited | | e O oo Subission oFfwiea arsisioading procie ofckmchaliatiractpaltion:” o0 o Place: Bengaluru Managing Director
JEDR Ehi?{ i e oo Reckon Date ; 03,08,2073 Irtarirn Riasolution Professional for Seillar Enterprises India Pt Ltd
Works/HQ/Garden Reach, 5.E Railway for Bandra (W), Place: Mew Delhi IBBI Reg. No.: IBBUIPA-DOZ/P-NOOT39/2018-181 2326
and an behalf of the President of India for Mobile : 9867445557 4
the Todlowing waork | Brief description of Space Age Advertising,
name of the work with its location : gzzz:a.m)%mm . S S S S S S I S I S I B S B S S S S I S S S S S S S S S S S S S I S S S B B B S e —
Supply, Installation, Testing & Commission- Mobile : 9869666222 9869993877 I
ing of IP-MPLS Technology for Unified L I p pe »
Commuenication Backbone & WOIP based Khar (W), I I
Train Control Communication System ower Z’},’:Z,‘is',f,f‘ffjvi‘,’fgs,-,,g wcm
Kharagpur and Chakradharpur Division of gfﬁ,f;a-ﬂ%%m I I
fﬁﬁ?ﬁ: jf‘j;'fg-ggg”;;“;;“ G::; Il | Nari Road, Bhavnagar, Gujarat 364 006. |
amount : 2 10,55 700/-. Date of closing| | Meie 917378768 I CIN : L27100GJ1975PLC002692 I
of tender + 04 09 2023 at 11.30 hes, The enture 2 i 3 LY ‘ s
detailed tender notice for the above tender L;Zé%r-ia(fz)zaooo I RHenAz SRR eaRon Sl et ML I
has already b biished in websit '
waieps.govin - (PrReson)| | j STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR QUARTER ENDED 30th JUNE, 2023 |
Mobile : 915’2895 703
Rs. In Lacs
PUBLIC NOTICE Bonbey Py | t ) |
Notice is hereby given that Late| | Mobite: 987003542 I STANDALONE CONSOLIDATED I
Mr. M Kanakappan & Late Mrs. R. M. Carl Advertising, For the Year For the Year
Kanakappan who were entitled to P : 6895 341/ 2. I For the Quarter ended on ended on For the Quarter ended on ended on I
Flat no. 505 in the building Gold b e Bt B Sr. Particulars I
Crown Co-Operative Housing| | ekers ’ | No. 30.06.2023 | 31.03.2023 | 30.06.2022 31.03.2023 | 30.06.2023| 31.03.2023| 30.06.2022| 31.03.2023
Society Ltd. situate at J. P. Road, 7| | " e j Unaudited | Audited | Unaudited| Audited | Unaudited| Audited |Unaudited| Audited | |
Bungalows, Versova Ancherl (W) [ - |iiefe) 1. | Total Income from Operations 462206 | 4447.37 | 391247 | 1701061 | 462206 | 4447.37 | 391248 | 17,01059 | |
Mumbai 400061 (said flat), expired | | Phoe: 28253077 1| B P Dee. aail 1. U0, bee. A4 D12, 010.
on 1 Ot;O‘} .20 1dBth &l 27I-?]7;20 L1 B P I 2. | Net Profit/(Loss) for the period {Before Tax, Exceptional andlor Extraordinary ltems) 455.10 403.69 40,66 775.55 454 85 403.20 40.61 775.14 |
respectively and the legal heirs are Andheri (W),
Mr. Devraj Kanakappan, Mr. Baburaj Phone : 26364274 | 26316960. I 3. | Net Profit/{Loss) for the period Before Tax (After Exceptional andlor Extraordinary ltems) 455.10 403.69 40.66 77555 454 85 403.20 40.61 775.14 |
Kanakappan, Mr. Jairaj Kanakappan | | jinedis bfornais 4. | Net Profiti(Loss) for the period After Tax (After Exceptional andior Extraordinary ltems) |  326.10 2809.81 29.27 556.08 325.85 289.32 29.22 555.66 | |
& Mr. Selveraj Kanakappan, sons of 8286013339 I
deceased who have got Share| | prime ubicisy servics I 5. | Total Other Comprehensive income for the period Comprising Profit!(Loss| for the 0.58 (1.77) 1.37 235 0.58 (1.76) 1.37 2.35 I
Certificate No. 48 issued by the Gold | | rert B o6 ) ssso0s. , I
Crown Co-operative Housing Society [ [, o.... I period (after tax) and other comprehensive income (after tax) I
Ltd., transferred to their names. T — I 6. | Paid up Equity Share Capital (Face Value of Rs.10/- per share) 500.00 500.00 500.00 500.00 500.00 500.00 500.00 500.00 I
My clients the said legal heirs desire Mobile: 9833364551/ 9820199918 : . . .
to sell and transfertheir right, title and . I 7. | Reserves (excluding Revaluation Reserves) as shown in the Audited balance sheet 7,353.15 7.338.80 I
interest in the said flat and incidental el Ll of the previous year
rights thereto. All persons having any Moile: 9820123000 l : I
claim and / or demand and / or Nola g, 8. |Earning Per Share (EPS) I
objection against/ upon /in respect | - fe?srsss [ |2 gasic 6.52 5.80 0.59 11.12 6.52 5.79 0.58 11.11
of the right/ title / interest howsoever i OB I I
are hereby required to make the P b) Diluted 6.52 5.80 0.59 11.12 6.52 5.79 0.58 11.11
same known inwriting to Mrs. Jacinta | | Messe- sosaumsst I I
D'Silva, Advocate having address at | | guum Euerprises, I ote: I
L ]

true copies of necessary SUfporting (R —— 2. The Company has, in accordance with the Indian Accounting Standard (Ind AS) 108 - Operating Segments, identified Investment Casting Activities and Power Generation Activities as its segments and
documents, within 14 days from the Samartha Advertiser Pv. Lid. : : ; : :
date of publication hereof, failing| | it financial details thereof are dIE-E|{J$'IEd in a separate .anne:-:ure ETF.EG!"tEd h&rlemth. | _ _ | _
which, it would be deemed that no| | """ **#%% 3. The statement has been prepared in accordance with the Companies (Indian Accounting Standards) rules, 2015 (Ind AS) prescribed under Section133 of the Companies Act, 2013 and other recognised
Claims exists and the same shall be Target Media, : : : .
oregaon (E), nting practi nd policies to the extent Applicable.

treated as waived or abandoned and | | Ve awssssas smsorns acotiniing p CEs .E policies 1o The & pplicab _
/ or not binding on my clients and WDt 4. The complaints from investors/shareholders for the quarter ended on 30th June 2023 : Received -0, Resolved - 0, Unresolved - 0.
he sale shall | ith o 0 ' iod' ' ' i :
:e?;:ni ; ts ag; Scl?&pé:s] SWIt out| | bobite: 9869463650 5. Previous period's figures have been reclassified, wherever necessary, to correspond with those of the current period. By Order of the Board of Directors

. " . Bijal Visual Ads., ; = -
Date: 11080023 JacintaD'Siva| ot o Place: Bhavnagar I:dr. Piyush |. Tamhpll
Mumbai Advocate | | Mobile: 9322265715 Date : 10th August, 2023 Chairman & Managing Director

f:i-nnnci“.ep..in : .. . .. .' ' .. .'




)

Hes, fFER 2. 92 3T Q013

HERIYY

Alcd:blcd

www. pratahkal.com

ITE TS HicARIAT GUH
ISR STH WX
HwE, fa. 28 (wfafelt) : T

FOEE A ST A e A
i o M o O o
[ T S freEn o e
TRTOR AT P =T Felt, T et
TR aE A e G sty
TR TTH FHIA ST Bl G
Fett At S s TR ol
T Hiew AR SR R, T

PUBLIC NOTICE

Let it be Know all Public shall come that SMT.
SUMAN VINAYAK JADHAV, was owner of FLAT
NO. 18,BUILDING NO. A-8, GURU ARJUNDEV
SRA CO- OPERATIVE HOUSING SOCIETY
LTD., BINDRA COMPLEX, MAHAKALI CAVES
ROAD,ANDHERI EAST MUMBAI-400093, and
SMT. SUMAN VINAYAK JADHAV, was original
allotee of above said flat premises and demise
on dated. 28/08/2010 , leaving behind My client
MR. VINAYAK DATTATRAY JADHAV, as legal
heir.
Now my Clientis owner of above said premises.
If any person /persons, Legal heir, have any
objection, claim, charge of any nature against
abovesaid premises the same be brought within
14 days from date of publication of notice in
written to the undersigned with cogent evidence
elselateronno claimshallbe entertained. gy,
BRIJENDRA KUMAR PANDEY
Date: 12/08/2023 (Advocate High Court)

Office at : 11, Vertex Vikas, B-Wing, Behind Andheri East
Police Station, A.K. Road, Andheri (E), Mumbai- 400 069,

T YH 3T HLUA

PUBLIC NOTICE

Take notice that my client Mrs. Usha Chunnilal
Ram is the owner of Bungalow situated at Plot No.
334-354 RSC-37 Coad No. 36 B G P, lying and Being
Survey No. 193 Revenue Village - Borivali, Goarai l
, Borivali (W) Mumbai, That my client had purchase
the said plot of land standing bungalow therein from
Dr. Narayan Parmanand Gherwara . That MHADA
authority has issued allotment letter to Dr. Narayan
Parmanand Gherwara at the time of allotment of
the said plot . my client have lost and misplaced the
said allotment letter towards the Bungalow situated
atPlot No. 334-354 RSC-37 Coad No. 36 B GP, lying
and Being Survey No. 193 Revenue Village —
Borivali , Goarai Il , Borivali (W) Mumbai , if Any
person have found kindly send me the below
address and/or having any objection/claim kindly
give/ me in writing within 15 days from the date of
publication, failing which such claims, if any shall not
be considered and shall be deemed to have been

waived and abandoned .
SATISH S. CHAUBEY

Date: 12/08/2023 (Advocate High Court)
B/123, Ostwal Ornate Bldg. No. 2, Jesal Park,
Bhayander (E) Dist.: Thane — 401105,

PUBLIC NOTICE

Notice is hereby given that the Late MR.SHANKAR
TUKARAM NAIK, purchased the Flat No. 206, 2nd
floor, Devkrupa Apartment Purna Taluka Bhiwandi
Thane-421302, Joint With her Daughter MS.
DIPALI SHANKAR NAIK From MR SHANKAR
RAMCHANDRA SHETKE AND MRS. KALPANA
SHANKAR SHETKE vide Registered serial No.
Bhiwandi-2-1577/2018 on Dated 01/03/2018,
Thereafter Late MR.SHANKAR TUKARAM NAIK
was expired on 31/03/2023 at Thane. Leaving
behind his legal heirs 1. MRS. SUJATA SHANKAR
NAIK (Wife) 2.MS.DIPALI SHANKAR NAIK
(Daughter) 3.MS.VRUSHALI SHANKAR NAIK
(Daughter) are only the legal hairs of the deceased
to claimto the residential Property.
All the banks, financial institution, person etc. are
hereby requested to intimate to my clientortome as
their counsel about any claim, whatsoever
regarding the claims, Objections from any person
having right, title, interest in the application property
by way of legal heirs/Release Deed etc. with
sufficient proof within 07 days from this notice
otherwise it will be treated that nothing objections or
claimis their overit. Sd/-
Sushil Pal
Date: 12/08/2023 (Advocate High Court)
Office: Jai Shri Sadan 1st floor room no 2 old Nagardas
Road Andheri East Mumbai-400069 Mob. No.8879833009
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e & Feft (gt srfaran o fomem stmavashan) fafmmm 20w = fam 33 ofeia weieh Taeeiome Hueiedt fa. 3o
S, 2033 TER faurd fada sreater=an foega yrer i o1, faure fada steatems! wewud w2 v JeETEe
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Members whose email addresses were registered with the Company/Depositories in compliance with
the applicable provisions of the Companies Act, 2013 (‘the Act’) , circulars issued by the Ministry of
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15, 2020 and Circular No. 02/2021 dated January 13, 2021, Circular No. 21/2021 dated December 14,
2021 and Circular No. 2/2022 dated May 5, 2022 (collectively referred as “MCA Circulars”) and
Securities Exchange Board of India (“SEBI") dated May 12, 2020, January 15, 2021 and dated May 13,
2022 (“SEBICirculars”).

In Compliance with Section 108 of the Companies Act, 2013 read with Rule 20 of the Companies

(Management and Administration) Rules, 2014, and Regulation 44 of the Securities Exchange Board of

India (Listing Obligations and Disclosure Requirements) Regulations, 2015, and Secretaries of India on

General Meetings (SS-2) issued by the institute of Company Secretaries of India, the Company is

providing its members facility to exercise their right to vote through electronic means through e-voting

services of National Securities Depository Limited (‘NSDL"). The details pursuant to act are as under:

i.  Members holding shares either in physical form or in dematerialization form, as on the cut-off date.
i.e., Tuesday August 29, 2023 are (“eligible Members”), to exercise their rights to vote by remote e-
voting and e-voting system in the AGM on any or all of the businesses specified in the Notice
convening the AGM ofthe Company;

ii. Theremote e-voting will commence on Friday, September 01,2023 at9.00a.m.;

iii. The remote e-voting willend on Monday, September 04, 2023 at5.00 p.m.

iv. The remote e voting module shall be disabled for voting thereafter and once the vote on a resolution
is cast by member, he/she shall not be allowed to change it subsequently or cast the vote again.

v. The member can participate in AGM even after exercising their right to vote through remote e- voting

butshall not cast their vote againin the AGM.

The facility for e-voting will also be made available during the AGM and those members present in

the AGM through VC facility, who have not cast their vote on the resolutions through remote e- voting

and are otherwise not barred from doing so shall be eligible to vote through the e- voting system
during the AGM.

Only a person whose name is recorded in the register of members or in the register in beneficial

owner maintained by Depositories as on cut off price date i.e. Tuesday August 29, 2023 shall be

entitled to avail the facility of remote e-voting as well as e-voting during the AGM.

viii. Members who are holding shares in physical form or who have not registered their email address
with the Company / Depository or any person who acquires shares of the Company and becomes a
Member of the Company after the Notice has been sent electronically by the Company, and holds
shares as on the cut-off date, i.e. Tuesday, August 29, 2023, such member may obtain the User ID
and password by sending request at evoting@nsdl.co.in. However, if a member is already
registered with NSDL for e-voting then existing User ID and password can be used for casting vote.

ix. Inrelation to updating email address, bank details and mobile number electronically on temporary
basis please write email to our RTA i.e. Adroit Corporate Services Pvt. Ltd on its email id i.e.
info@adroitcorporate.com and for further details on updating of email address, bank details and
mobile number you may refer the Notice of the AGM.

x.  TheAnnual report for financial year 2022-23 along with the notice of AGM is available on the website
of the company www.nsil.co.in and the website of stock exchange i.e. BSE at www.bseindia.com,
and also on the website of the NSDL at evoting@nsdl.co.in

In case of any queries/grievances relating to e-voting the Members/Beneficial owners may contact
NSDL on evoting@nsdl.co.in / 1800-222-990 or contact Mr. Anubhav Saxena, Assistant Manager-
NSDL atevoting@nsdl.co.in/ 022-24994835.

vi.

Vii.

Sd/-

Mr. Minesh Modi
Whole Time Director
DIN: 00378378

Date: August 11, 2023
Place: San Francisco
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